
 
COURT - I 

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY 
(Appellate Jurisdiction) 

 

APPEAL NO. 201 OF 2017 & 

 
IA NO. 514 OF 2017 

 
Dated:  27th July, 2017 

Present:  Hon’ble Mrs. Justice Ranjana P. Desai, Chairperson 
  Hon’ble Mr. I.J. Kapoor, Technical Member 
 

 
In the matter of : 

BLA Power Pvt. Ltd.      … Appellant(s) 
Vs. 

State of Madhya Pradesh through Energy Deptts & Ors. … Respondent(s) 
 
Counsel for the Appellant(s)  : Mr. Sanjay Sen, Sr. Adv. 

Ms. Shikha Ohri 
Mr. Nishant Kumar 

 
Counsel for the Respondent(s)  : Mr. M.G. Ramachandran 

Ms. Poorva Saigal 
Mr. Shubham Arya  
Mr. Aashish Anand Bernad 

       Mr. Sanjay Kumar 
       Mr. Paramhans for R.2 
 
       Mr. P. Kaurav, Sr. Adv for MPPMCL  
  

Mr. Vikas Upadhyay for R.3 
 
Ms. Mandakini Ghosh 
Ms. Ritika Singhal for R.6    

 

 Admit. Issue notice to the respondents returnable on 09.08.2017. Mr. 

M.G. Ramachandran takes notice on behalf of respondent No.2; Mr. Vikas 

Upadhyay takes notice on behalf of respondent No.3 and Ms. Mandakini 

Ghosh takes notice on behalf of respondent No.6. Dasti, in addition, is 

permitted. 

ORDER 

 



 

:2: 

List the matter on 09.08.2017.

  

  In the meantime, pleadings be 

completed. 

    ( I. J. Kapoor )             ( Justice Ranjana P. Desai )  
Technical Member                  Chairperson 
 

tpd/mk 
 


